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STATEMENT BY MINISTER RE 
RECOMMENDATIONS OF THE  

INDIAN  STATISTICAL   INSTITUTE 
REVIEW COMMITTEE 

THE DEPUTY MINISTER (DR. 
(SHRIMATI) SAROJINI MAHISHI): Sir, on 
behalf of Shrimati Indira Gandhi I beg to lay 
on the Table a statement on action taken on 
the recommendations of the Indian Statistical 
Institute Review Committee. [Placed in 
Library. See No. LT-2500/68.J 

SHRI BHUPESH GUPTA (West Bengal) : 
Mr. Chairman, I have a submission to make 
about the statement. I submit that this 
statement be deferred because there are certain 
big and importanc policy issues involved in it. 

MR. CHAIRMAN : It has been laid on the 
Table. 

SHRI BHUPESH GUPTA : We will not be 
able to ask for clarifications. This is very 
important. 

MR. CHAIRMAN : You can certainly ask 
for clarification. 

SHRI BHUPESH GUPTA :  For the 
last several years the Prime Minister is directly 
in charge of it. It is her personal portfolio, the 
Indian Statistical Institute. 

MR. CHAIRMAN : It is there. You can 
move a motion. 

SHRI BHUPESH GUPTA : Therefore, I 
request, let the Prime Minister come and make 
a statement, so that we can ask some 
questions. I may tell you that this matter has 
been brought to our notice by the scientific 
workers nnd this has been hanging fire for a 
'ong time. Therefore, I request you. We are 
not in a hurry to have the statement just now. 
Ic can be made in the afternoon. Let the Prime 
Minister come. 

MR. CHAIRMAN : Mr. Bhupesh Gupta, 
the statement has been laid on the Table of the 
House, so that everybody can read it. 
Certainly I consider this to be an important 
matter and there will be occasion to discuss it. 

REFERENCE TO PROBE INTO THE 
BIRLA AFFAIRS 

SHRI M. P. BHARGAVA (Uttar Pradesh) : 
Mr. Chairman, with your permission, I wane to 
draw the attention of the House to a news item 
appearing in yesterday's Patriot. It is about the 
Birla probe decision put off again. We have 
been told by the Minister of Industrial 
Development and Company Affairs, session 
after session, that a decision will be taken 
soon, but the decision is not forthcoming. I 
would request the Government to come to a 
decision and announce before the House rises 
this session as to what they intend to do about 
this matter. 


